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found by appropriation from
the allotment already made to
the Government of Bihar for
tribal development jreas.

(5) The contribution of 50 per
cent expected fram tribal
beneficiaries under the exist-
ing patterns of dcvelopment
schemes may be relaxed to
about 10 per cent for the
duration of the drought.

Financial Irregularities committed by
Certain Companies

2328. Shri Indrajit Gupta: Will the
Minister of Finance be pleased to
state:

(a) whether any complaints have
been received of financial irregulari-
ties committed by M/s. Bullion Co.
Ltd, Dantmara Tea Co. Ltd., Chilta-
gang Tea Co. Ltd., Chandernagar Tea
Co. Lid.. Kallinaggar and Kherul Tea
Co. Ltd., Barduar Teyz and Timber Co.
Ltd.,, Sarugaon Tea Co. Ltd., Jaipu:
Tea Co. Ltd., Jaipur Investment Ltd.,
Jaipur Trust Ltd. Batia Bros. (Pvt.)
Ltd., Jatan Trading Corporation and
Hulas Kanwar, all of which are Cal-
cutta firmg owned by M/s. Chandmall
Batia;

(b) if go  whether any investiga-
tions have been conducted into the
financial transactions ang accountg of
the said firms;

(c) whether it is a fact that geveral
of these firms exist only in name and
maintain fictitioug accounts; and

(d) Whether these firms have been
meeting their obligations under the
Income-tax Act?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) to (d). The
information is being colected and will
be laid on the table of the House.

Gold seized at Palam Alrport
2329. Shri Braj Bihari Mehrotra:

Shri Vishwa Nath Pandey:
Shri Shinkre:
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Shri Hukam Chand
Kachhavaiya:
Shri Y. D, Singh:

Will the Minister of Finance be
pleased to state:

(a) whether it is z fact that gold
worth Rs. 2 lakhs was seizeq from a
passenger who arrived at Palam Air-
port from Bombay by an LA.C. flight
on the 6th November, 1966; and

(b) if so, the action taken by Gov-
ernment in the Matter?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) On 6th
November, 1966 the Customs officers at
Palam Airport recovered 1,000 tolas of
gold bearing foreign markings and
valued at Rs, 98,420 at the interna-
tional rate from a passenger who
arrived by an I1.A.C. dight from Bom-
bay.

(b) The passenger and another
person who accompanied him from
Bombay were arrested. The second
person has since been released on bail.
The case is under investigation.
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